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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL COMPANY
LAW TRIBUNAL ON 30.01.2018
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CP No. (CAA) 94/ALD/2017

Sri Shahid Kazmi, advocate for the petitioner. Sri Kuldeep Singh proxy
for the OL present. He files Supplementary cum clarificatory affidavit
reviewing the typographical error occurred in the previous affidavit,
which is now taken on record. As in this matter argument from both the

parties have already been heard. Hence, judgement is lﬂ&f.‘l"w..d
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